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' Principal Benfh
7A .

: i Februa
New Del dated this the /3 II‘!’;;.

IBMAN (A}
ION'BLE MR. S.RB. ADIGE, VICE CHA
TON'BLE DR. A. VEDAVALLI, MEMBER (@)

1, 0.8, No, 236 of 1999

S/Shri
1. P.N. Singh.
Scinetist ‘B’
(Jr. HOydrogeclogist),
Central Ground Water Board,
Jamnagar House, New Delhx-llﬂOQl.
2. P, Srinivasan,
' Scientist 'B’,
CGWRB, Nerthern Region, Bhopal
3. - A.K. Jain,
Scientisgt °'B°, CGW¥B,
Central Chattisgarh Begion, Raipur
4. M 1. Parmar,
Sc‘entxvt ‘BT
Nerth Central Region, Bhopal.
S, Devkaran Rai, o
Scientist "R°, CGWR, ~
Nerth Central Region,
Bhopal.
6. S.K. Verma,
Scientist 'R’
CGWB, North Central Reﬂxon,
Bhepal
7. Bajpal Singh,
Scieptist "B’
CGWB, State Unit Office,
Bareilly, U.P.
8. K. Arumugam,
Dy. Director fﬂydrOIOHy).
Naticpal Waeter Development Agency,
New Delhi,
9. E.J. Anandha Kumar,
Dy. Directer (HOydro.),
Naticnal Water Development Agency.
New Delhi,
10, Smt. Pushpa Lata Jain,

Scientist (B°,
CGWB, Cerntral Regxon_,
Nagpur.

(By Advocate: Shri M. K, Gupta)
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Scientiste C; .and Scientists C. with . five years
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DPCs were held for prometicn for various years right

8. Applicante further assert that by corder
dated 30.6.95 - (Annewnre - A-W) certain Agst.

Iydrogeologists including scme of the applicants were

prometed ag Scientists B (Junior IHydrogeclogists).
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eligibility list for appointment as Scientist C
published on 25.10.25, twe of them namely Dr. M.N.
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6 .. . A ,
Q, Applicants assert that after coming to

knoew of the order dated 12.1.99 of CAT, Jaipur DBench

and dated 25.1.99 cof CAT, Chandigarh Bench they made

representations tec respondents, but it did not yield
any fruitful result, they were compelled to file this

10. We note that by interim ordere passed in

heth Q.48 on 2.

iV

o+
ta
A
®
vy
®

.99 and 1.3.99 reepcnden
directed to provisionally consider the cases of the
applicants fer promoticon a2s Scientiet D ard keep the

recsult in sealed cover till further orders.

11, RBespondentg ip their reply challenge the
0.4A. They state that the O.A. ie barred by
limitaticon, and on merite assert that applicants who

have all jcined as Scientists B between 199

h

=97, and
some just on ad hoc basis7have not even put in the
requigite five yearsg regular service asg Scientigt B
for consideraticen for prometion as Scientist C, let
alone Scientiste D. 1In their reply they had stated
that the CAT (Jaipur) Bench’s order dated 12.2.98 in
0.4, Ne. 60/96 had beer challenged in Rajasthan
Nigh Court. It had alec been stated‘that apart from
C.A. No. 60796 atleast gix 0.Ag have been filed in
different DBenches of the Tribunal for promotion to
the grade of Scientist C for which interview;; were
fixed by UPSC on 27.5.99, which hag been poestponed
till a2 clear picture emerges in regard tc the pumber
of officers tc be considered based on directionS of

. r\ '
varicusg CAT/Court crder. It ie also gtated that

“T



based on the CAT (Jaipur) Bench order dated
12.1.99 1in O0O.A. No. 4239/95 other Benches of the

Tribunal have also given similar directions.

12. Applicants have filed rejoinder in which
he has enclosed a copy of the Rajasthan High Court’s
order dated 25.2.2000 upholding the CAT (Jaipur)

Bench’s order dated 12.2.98 in O.A. No. 60/96.
13. Heard both sides.

14, Applicants’ claim for'éonsideration for
promotion as Sciehtist 'D’ for which the meeting of
the Board of Assessment was held in January/Feburary,
1998 can succeed if they have five years regular.
service as Scientist ’C’ on that date. It means that
they should have been promoted as Scientist 'C’” on
regular basis on or before January/February, 1994,
which in turn means that they should have been
promoted as Scientist ’B’ (Junior Hydrogeologists) on

regular basis on or before January/February, 1989.

15. In the background of respondents’ own
assertion that based upon-the directions of various
CAT/Court orders they are waiting for a c]ear picture
to €merge in regard to the number of officers to be
considered for promotion to the grade of Scientist
"C’, we dispose of these two O.As with a direction to
respondents that if pursuant to those ordersjpersons
Junior to the applicants 1in these two O.As are

promoted as Scientist ’C’ on regular basis, the

g



claims of the applicants in these two. O.As
also be considered for promotion as scientist C
w.e.f. the date their juniors were SO promoted, in
accordance with rules, instructions and judicial
pronouncement and thereafter, in the event of their
being so promoted on regular basis as scientist ’C’,
their claims for further promotion as scientist ’'D’
w.e.f. January-February, 1999 should be examined in
accordance with rules, instructions and Jjudicial

pronouncements on'the subject. No costs.

16. The two O.As are disposed of in terms of

Para 15 above.

17. Let a copy of this order be placed in

each case record.

(Dr. A. Vedavalli) -A (S R Ad1ge)/
Member (J) vice Chairman (A)
Karthik
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